CORRIGENDUM TO THE PUBLIC ANNOUNCEMENT
FOR THE ATTENTION OF THE SHAREHOLDERS OF
NEELAMALAI AGRO INDUSTRIES LIMITED
(Registered Office: Katary Estate, Katary Post - 643 213, Coonoor, The Nilgiris, Tamil Nadu
Tel.:0423-2284235 Fax:0423-2284080)

This is a corrigendum to the Public Announcement (“PA”) dated October 21, 2005, issued by Meghraj
Financial Services (India) Private Limited (the “Manager to the Offer”) for and on behalf of Mr. Ajit
Thomas (the “Acquirer”) pursuant to and in compliance with, among others, regulations 11(2) of the
Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations,
1997, as amended from time to time (the “Regulations”) issued by the Securities and Exchange Board
of India (“SEBI”).This corrigendum should be read in conjunction with the PA and the Letter of Offer that
has been filed with Securities and Exchange Board of India (“SEBI").

The terms used but not defined in this corrigendum shall have the same meanings assigned to them in
the PA and the draft Letter of Offer. The shareholders of Neelamalai Agro Industries Limited are
requested to note the following:

On page 13 and 14 of the Letter of Offer, under point 7.11, in row 3 (b), the following shall be inserted
as per point 6.17 of the SEBI format for the Standard Letter of Offer:

The number of shareholders in the public category as on the Letter of Offer dated 24™ November
2005 is 1165.

The Acquirer accepts full responsibility for the information contained in the PA and this Corrigendum
and also for the obligations of the Acquirer laid down in the Regulations and any subsequent
amendments made thereof.

A copy of this Corrigendum to the PA is also available on SEBI's website at http://www.sebi.gov.in.

On behalf of Mr. Ajit Thomas

Issued by: Manager to the offer
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